Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 04-03-2024 TO 08-03-2024

S.NO. |APPEAL NO. FINAL ORDER DATE OF ORDER DATE ON
NO./MISC ORDER NO. | RECEIVED FROM | WHICH ORDER
THE PS TO HON'BLE | SENT FOR
PRESIDENT DISPATCH
/MEMBERS
FINAL ORDER NO.
5 ST/53451/2018 F.0/54466/2024 29-02-2024 05-03-2024
2 ST/53436/2018 F.0/54468/2024 27-02-2024 05-03-2024
g ST/53334/2018 F.0/54469/2024 27-02-2024 05-03-2024
4 ST/53621/2018 F.0/54470/2024 27-02-2024 05-03-2024
5 ST/53617/2018 F.0/54471/2024 27-02-2024 05-03-2024
6 ST/53506/2018 F.0/54472/2024 27-02-2024 05-03-2024
7 ST/53507/2018 F.0/54473/2024 27-02-2024 05-03-2024
8 ST/53535/2018 F.O/54474/2024 177-02-2024 05-03-2024
9 ST/53543/2018 F.0/54475/2024 27-02-2024 05-03-2024
10 ST/53550/2018 F.0/54476/2024 27-02-2024 05-03-2024
11 ST/53557/2018 F.O0/54477/2024 27-02-2024 05-03-2024
12 ST/53613/2018 F.0/54478/2024 27-02-2024 05-03-2024
1 13 ST/51498-51500/2018 F.0/54479-54481/2024 27-02-2024 05-03-2024 |
| 14 ST/53699/2018 F.0/54483/2024 27-02-2024 05-03-2024
[ 15 ST/53703/2018 F.0/54484/2024 27-02-2024 05-03-2024
| 16 ST/53704/2018 F.0/54485/2024 29-02-2024 05-03-2024
ﬁ 17 ST/53690/2018 F.0/54491/2024 29-02-2024 05-03-2024
| 18 ST/53691/2018 F.0/54492/2024 29-02-2024 05-03-2024
L 19 ST/52276/2018 F.0/54493/2024 29-02-2024 05-03-2024
|20 ST/53561/2018 F.0/54494/2024 29-02-2024 05-03-2024
[ 2 ST/53567/2018 F.0/54495/2024 29-02-2024 05-03-2024
22 ST/53573/2018 T F.O/54496/2024 |  29-02-2024 05-03-2024
23 ST/53607/2018 F.0/54498/2024 29-02-2024 05-03-2024
Frad ] ST/53614/2018 F.0/54499/2024 29-02-2024 05-03-2024 |
25 ST/53616/2018 F.0/54500/2024 29-02-2024 05-03-2024
26 ST/53648/2018 F.0/54501/2024 29-02-2024 05-03-2024
[ 27 ST/53655/2018 F.0/54504/2024 29-02-2024 05-03-2024
28 ST/53678/2018 F.0/54505/2024 29-02-2024 05-03-2024 |
29 ST/53679/2018 F.0/54506/2024 29-02-2024 05-03-2024
30 ST/53217/2018 F.0/54507/2024 29-02-2024 05-03-2024
L 31 ST/53709/2018 F.0/54508/2024 29-02-2024 05-03-2024
3 ST/53711/2018 F.0/54509/2024 29-02-2024 05-03-2024
[ 33 ST/53719/2018 F.0/54510/224 29-02-2024 05-03-2024
34 ST/53720/2018 F.0/54511/2024 29-02-2024 05-03-2024
35 ST/53618/2018 F.0/54512/2024 29-02-2024 05-03-2024
36 ST/53632/2018 F.0/54513/2024 29-02-2024 05-03-2024
37 | ST/53636/2018 F.0/54514/2024 29-02-2024 05-03-2024
38 ST/53643/2018 F.0/54515/2024 29-02-2024 05-03-2024
| 39 ST/51517/2017 F.0/54517/2024 29-02-2024 05-03-2024
| |
| |
|
‘ MISC ORDER
1 ST/51569/2015 M.0/50130/2024 27-02-2024 05-03-2024
2 ST/52875/2019 M.0/50133/2024 27-02-2024 05-03-2024
3 ST/50197/2020 M.0/50134/2024 29-02-2024 05-03-2024
4 ST/52287/2021 M.0/50141/2024 29-02-2024 05-03-2024
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uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day
Thus all the interested parties and other information seekers under R.T.'Act may download these orders from CESTAT website.

[DEPUTY REGISTRAR

or the parties and public dal lai ge.




